21.03.2025 1 SUPPLEMENTARY CAUSE LIST

NOTE :
THERE IS NO ITEM NO.62 IN THE CAUSE LIST OF HON'BLE DB-IT

CORRIGENDUM
COURT NO. 38
HON'BLE MR. JUSTICE YASHWANT VARMA
HON'BLE MR. JUSTICE RAVINDER DUDEJA

NOTE: ITA 836/2018 LISTED AT ITEM NO. 1 MAY BE READ AS UNDER:

FOR ADMISSION

1|CM APPL. 4679/2025 PR. COMMISSIONER OF INCOME TAX DELHI - 2 ZOHEB HOSSAIN, ANANYA KAPOOR
CM APPL. 4680/2025 V/s M/S. BLUE BIRD SOFTWARE PVT. LTD.
REVIEW PET. 40/2025
In ITA-836/2018

OTHER DETAILS OF ADVOCATES:

ZOHEB

HOSSAIN (HOSSAINZOHEBQRGMAIL.COM,OFFICEZHOSSAIN@GMAIL .COM, VSDEEPAK99@GMAIL . COM,ADAR
SHGUPTA11157@QGMAIL.COM) (9999711099) (PETITIONER)

SALIL KAPOOR (ANANYAQSALILKAPOOR.COM) (0) (PETITIONER)

DELHI DCIT JUDICIAL HC (DELHI.DCIT.JUDICAL.HC@INCOMETAX.GOV.IN) (0) (RESPONDENT)

CORRIGENDUM
COURT NO.27
HON'BLE MR. JUSTICE RAVINDER DUDEJA

NOTE: CRL.M.C. 1239/2025 LISTED AT ITEM NO. 28 IN THE CATEGORY OF “FOR ADMISSION”
MAY BE READ AS UNDER:

AT TOP OF THE BOARD

28 |CRL.M.C.-1239/2025 |NITI TIWARI GAURAV LOMES REMARKS :
CRL.M.A. 5575/2025 |V/s SERIOUS FRAUD INVESTIGATION OFFICE IN TOP 10 MATTERS

OTHER DETAILS OF ADVOCATES:
GAURAV LOMES (GAURAVLOMES2@GMAIL.COM) (0) (PETITIONER)
SHIVA LAKSHMI SINGH (SINGH.SHIVALAKSHMIQRGMAIL.COM) (0) (RESPONDENT)

DELETION NOTES

1. W.P.(C) 3547/2025 LISTED BEFORE HON'BLE MR. JUSTICE PRATEEK JALAN AT ITEM
NO. 64 IS DELETED AS THE SAME IS LISTED BEFORE HON'BLE DB-VI.

2. W.P. (C) 13478/2019, W.P. (C) 13479/2019, W.P. (C) 13519/2019, W.P. (C)
13545/2019, W.P.(C) 13553/2019, W.P.(C) 13560/2019 AND W.P.(C) 203/2020
LISTED BEFORE HON'BLE MR. JUSTICE MANOJ KUMAR OHRI FROM ITEM NOS. 35 TO 41
RESPECTIVELY ARE DELETED AS THE SAME ARE LISTED BEFORE HON'BLE MS. JUSTICE
TARA VITASTA GANJU.

3. CRL.A. 1199/2012 LISTED BEFORE HON'BLE MR. JUSTICE SAURABH BANERJEE AT ITEM
NO. 48 IS DELETED AS THE SAME IS LISTED BEFORE HON'BLE DB-VII.
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